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Pranab Mukherjee bats for
safeguards in RT

NEW DELHI: President Pranab
Mukherjee pitched for safe-
guards to maintain the bal-
ance between the right to
information and protecting
the “inviolable rights to pri-
vacy” of people. “Our enthu-
siasm about transparency
and democracy should not
make us ignore that the citi-
zen, who is at the heart of
all these arrangements, is
also an individual with cer-
tain inviolable rights to pri-
vaey,” Mukherjee said.
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The President, Mr Pranab Mukherjee,

inaugurated the VIIith Annual Convention’

of the Central Information Commission
(CIC) at DRDO) Bhavan here today He said
the annual convention of Central Infor-

mation Commission ‘is an occasion to
reflect and introspect about how.RTI ha®.
- ‘impacted the functioning of the govern-

ment'and citizens. = - _

" The Minister of Statefor Personnel, Pub-
lic Grievances and Pensions, Mr V
Narayanasamy, and Chief Information
Commissioner, Mr Satyananda Mishra
were present as also state information com-
missioners. RTI activists as well as mem-
bers from the civil society and NGOs.

Mr Harsh Mander, a former bureaucrat
and a social worker, sald bureaucrats
should not be fear the RTI act. "An honest

official should.-not fear the RTT Act. RTI,

Act is a tool for the common man to fight
the circumstances. RTI as an instrument
has deepened democracy,” said Mr Man-
der. .

Mr Mukherjee called upon all stake-
holders to use the occasion of the convention
tadeliberate on issues of abiding interest
in the areas of transparency, account-
ability and good governance. He hoped that

democracy.
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Prez inaugurates CIC meet

the convention would come up with new
{deas that can improve the implementation
of the RTI Act.

The Presidentsaid that alarge number
of appeals or complaints before the Com-.
mission, however, were also indicative of
the need for enhancement in the guality
of voluntary disclosure so that informa-
tion seekers are not required to join long
queues. ) gt By,

He called upon the public authorities
to be proactive and voluntarily put infor-
mation in the public domain for the use
of citizens. ’

The President said there is a wafer thin
difference between what is: public and
what is private: The RT1 Act has provisions
which deal with such issues, but there are
certain areas which need further clarity.
There is perhaps need to create anarrange-
ment that would provide protection te indi-
viduals in case their privacy is breached
through uniawful means, he stressed. He |
called upon the Government to do every-
thing possible to create an inforined citi-
zenry which is vital for the functioning of

New. CIC: Deepak Sandhu, former
media adviser to Prime Minister Manmohan
Singh, isgoingto take over asthe next Chief
Information Commissioner (CIC) to sue
ceed Satvanand Mishra.
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«» President Pranab
" Mukherjee on Monday

called upon public authori-
ties and the corporate sector
to volunteer to put informa-
tion in the public domain for
the benefit of the masses, re-
ports DHNS from New Delhi.

Mukherjee, however, also
cautioned that the right to
privacy should not be
breached in the enthusiasm
to make information public.

Inaugurating the 8th An-
nual Convention of Central
Information Commission
(CIC), Mukherjee told the
gathering at the DRDO Bha-
{ van, “Iam glad that this Con-
| s
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Prez stresses info-publishing

vention is also being attend-
ed by experts from the Ficci,
CIl and the Assocham, who
would be discussing the com-
mitment and responsibilities

. of the corporate and private

sectors in respect to the dis-
semination of certain basic
information relating to their
operations. Such delibera-
tions would strengthen the
trust culture in all walks of
governance, including the
private and public sectors.”

He also appealed to public
authorities to be proactive
and voluntarily put informa-
tion in the public domain for
the use of citizens.
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